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FT.3M. 137 1(37).— Fe T T, TET T AfA7m 1956 (1956 7 48) (S T o weTq I<h
SATETT® Fgr 747 €) T &7 3F AT IT-GTT (1) BT T&T AHAT HT TIN FId g0, TZ THTATT 2T ST o6 T 6
LA ST F TAgHE orer & NH544 F .17, 182.207 & f.#1. 235.702 (T 3% T T0erel ST Foree U T,
UA. UF,TdFE) TF F -G0S & [HA (ATSTHR0/TST 9Mee AR 2-AA/4-319 FT TAET AT(R), AL, Tawed 3iT
ST o AT TATSIA 6 (o107 qg G TATNT ¢ Foreent sferg v S sraET # &3 37 8, Ut ¥ 7 oSt Fed &
ST ST T FATTOT FlAT ¢ |

Fre oft =fh, ST 3<% 40 § Raag g, I Aterfaas & g 337 &1 I7-4m27 (1) F i qate s & forg
THT I & ITIRT O TS0 # 6 ATSGAAT & TH 61 A T TH (o & HaL AT ST Tohe FT FH |

T T AT TeqH ST, A7 & S REr Forger, MU, UA. U, UA.09, TdFE F forad =7 F
TEQT T STTURT Si¥ IEH IHE AT SATETRAT FhT ST S TeAw TTHRTL, ARl w1 AThrg &9 § 77 et
farfere e gTeT q ST AT STEEE T 7 Uy st £ qAars F warg U1 UHy $Y AT F F T, AL
2T, O Feqw ITfeshTy s Te, A9l 517 IT A1 ATl 1 ST FL T T SAATATT FT THT |

I arterferam T & 3 T IT-eTT (2) F e werw vt g Rt A wrE oft s sifam g

T ATAAAT % AT A AT I F T T T AT AT TITHE & I FATAT H ITAH g AT
ST Raas ARt g teqor o s aear 2 |

1898 GI/2026 (1)
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AL
A ST F Tags ot # NH544 F .. 182.207 & .71, 235.702 % forw srsier it S avett 4<=1 ARa
AT HLAAT Afga W 1 Gierd fHar |

ST T AT FA IECEIKIGRECE T

wH qIEIT H&AT R AT TR | G i awa C kI ER T Sk ER T

s (P ) (@R

1 2 3 4 5 6

JIAS 6T AH: TAEHS
T HT ATH: G A
1 202/3 BEl AREfme (3)||  0.0175 (@A) 0.0175
2 202/6 BEl AREfome (3)||  0.0001 (FFAX) 0.0001
3 203/5 BEl RESEEENcD) 0.0019 (F%2a¥ ) 0.0019
4 203/6 BEl RESEEENcD) 0.0062 (2F24¥ ) 0.0062
5 203/7 BEl AR (32) 0.0093 (2% ) 0.0093
6 215/4 BEl RESEEENcD) 0.0072 (2% 0.0072
7 215/5 BEl RESERENED)! 0.0028 (zF7¥ ) 0.0028
8 215/5/1 BEl RESERENED) 0.0007 (zF4¥ ) 0.0007
9 215/5/5 BEl RESERENED)) 0.0039 (zF¥ ) 0.0039
10 215/6 BEl RESERES 0.0038 (zF4¥ ) 0.0038
11 217/1 BEl RESERENED) 0.0037 (zF¥ ) 0.0037
12 217/2 BEl REfme ()| 0.0019 (FFER) 0.0019
13 217/3 BEl RESEEENEE) 0.003 (FFa¥ ) 0.003
14 217/4 IBELl RESRRENER)) 0.0032 (FFTY) 0.0032
15 217/5 IBELl RESRRENER)) 0.0061 (¥4 0.0061
16 217/6 IBELl RESRRENER)) 0.001 (¥ 0.001
17 21717 IBELl RESRRENER)) 0.0002 (¥ 0.0002
18 217/8 IBELl RESRRENER)) 0.0014 (¥ 0.0014
19 218/1 BEl RESERES 0.003 (F#77 ) 0.003
20 218/4 BELl RESERE] 0.0006 (2% ) 0.0006
21 218/5 BELl RESERE] 0.0072 (2% ) 0.0072
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22 218/6 BEL RESERENER)) 0.0092 (FFaT ) 0.0092
23 220/7 BELl RESERES 0.0001 (FFa¥) 0.0001
24 220/8 BELl RESERENER)) 0.0007 (FFa¥) 0.0007
25 338/4 BEL RESERENER)) 0.0088 (FFa¥) 0.0088
26 338/5 BELl RESERES 0.0094 (FFaT ) 0.0094
27 338/6 IBEl RESTRE 0.0001 (FaX) 0.0001
28 349 RECARAS SRRV IETE kS 0.0043 (¥ 0.0043
29 350/10 EEL REHERENER) 0.0064 (ZF¥) 0.0064
30 350/11 EEL REHERENER) 0.0137 (ZFa¥) 0.0137
31 350/12 AR i TIfteReT 0.0051 (ZF=a¥) 0.0051
32 350/2 EEL REHERES 0.0032 (ZF=a¥) 0.0032
33 350/2 BELl RESEERES 0.0001 (FFaX) 0.0001
34 350/7 BELl RESERENER)) 0.0026 (FFaT) 0.0026
35 350/8 BELl RESEERE 0.0003 (FFaX) 0.0003
36 350/9 IBEL RESREES 0.0054 (%) 0.0054
37 365 TR T 0.0102 (FF=¥) 0.0102
T (3T)
Total 0.1643

[®T. &. NHAI/PIU-PKD/11154/Bharatmala/NH-544/Walayar-Vadakkancherry/LA/6L/3a/3A]
g srfET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 16th March, 2026

S.0. 1371(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH544 in the
stretch of land from Km. 182.207 to Km. 235.702 (Office of the Special Deputy Collector , LANH ,Palakkad) in the
district of PALAKKAD in the state of KERALA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, The Special Deputy Collector,
CALA, NH, Palakkad in writing and shall set out the grounds thereof and the Competent Authority shall give the
objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such
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objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either

allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH544 in the stretch of land
from Km. 182.207 to Km. 235.702 (Office of the Special Deputy Collector, LANH, Palakkad) in the district of

PALAKKAD in the state of KERALA.

State: KERALA District: PALAKKAD

SI. No. Survey/Plot Type of Land Nature of Land Area Area

Number (in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: Palakkad
Village: Pudussery West
1 202/3 Private Residential (Dry) 0.0175 (Hectare ) 0.0175
2 202/6 Private Residential (Dry) 0.0001 (Hectare ) 0.0001
3 203/5 Private Residential (Wet) 0.0019 (Hectare ) 0.0019
4 203/6 Private Residential (Wet) 0.0062 (Hectare ) 0.0062
5 203/7 Private Residential (Wet) 0.0093 (Hectare ) 0.0093
6 215/4 Private Residential (Wet) 0.0072 (Hectare ) 0.0072
7 215/5 Private Residential (Wet) 0.0028 (Hectare ) 0.0028
8 215/5/1 Private Residential (Wet) 0.0007 (Hectare ) 0.0007
9 215/5/5 Private Residential (Wet) 0.0039 (Hectare ) 0.0039
10 215/6 Private Residential (Wet) 0.0038 (Hectare ) 0.0038
11 217/1 Private Residential (Wet) 0.0037 (Hectare ) 0.0037
12 217/2 Private Residential (Dry) 0.0019 (Hectare ) 0.0019
13 217/3 Private Residential (Dry) 0.003 (Hectare ) 0.003
14 217/4 Private Residential (Dry) 0.0032 (Hectare ) 0.0032
15 217/5 Private Residential (Dry) 0.0061 (Hectare ) 0.0061
16 217/6 Private Residential (Dry) 0.001 (Hectare ) 0.001
17 217/7 Private Residential (Dry) 0.0002 (Hectare ) 0.0002
18 217/8 Private Residential (Dry) 0.0014 (Hectare ) 0.0014
19 218/1 Private Residential (Dry) 0.003 (Hectare ) 0.003
20 218/4 Private Residential (Dry) 0.0006 (Hectare ) 0.0006
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21 218/5 Private Residential (Dry) 0.0072 (Hectare ) 0.0072
22 218/6 Private Residential (Dry) 0.0092 (Hectare ) 0.0092
23 220/7 Private Residential (Dry) 0.0001 (Hectare ) 0.0001
24 220/8 Private Residential (Dry) 0.0007 (Hectare ) 0.0007
25 338/4 Private Residential (Dry) 0.0088 (Hectare ) 0.0088
26 338/5 Private Residential (Dry) 0.0094 (Hectare ) 0.0094
27 338/6 Private Residential (Dry) 0.0001 (Hectare ) 0.0001
28 349 Government Non Agriculture (Dry) 0.0043 (Hectare ) 0.0043
29 350/10 Private Residential (Dry) 0.0064 (Hectare ) 0.0064
30 350/11 Private Residential (Dry) 0.0137 (Hectare ) 0.0137
31 350/12 Government Non Agriculture (Dry) 0.0051 (Hectare ) 0.0051
32 35072 Private Residential (Dry) 0.0032 (Hectare ) 0.0032
33 35072 Private Residential (Dry) 0.0001 (Hectare ) 0.0001
34 350/7 Private Residential (Dry) 0.0026 (Hectare ) 0.0026
35 350/8 Private Residential (Dry) 0.0003 (Hectare ) 0.0003
36 350/9 Private Residential (Dry) 0.0054 (Hectare ) 0.0054
37 365 Government Non Agriculture (Dry) 0.0102 (Hectare ) 0.0102

Total 0.1643

[F. No. NHAI/PIU-PKD/11154/Bharatmala/NH-544/Walayar-Vadakkancherry/LA/6L/3a/3A]
SHAIKH AMINKHAN, Director
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